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saket_misra@hotmail.com,

SVAS Strategic Management LLP
060 MISRA Resolutio
ceo@svasgrp.com

186, Ground Floor, Jor Bagh, New
Delhi- 110003 n

23-09-2024 7,8697,016|  Unsecured
Bonds issued

1|SVAS Opportunities Fund

7,86,97,01600  7,86,97,016.00



